
Ora! AnsweTB SRAVANA 18, 1882 (SAKA) Ora! A1\SWeTB 844 

a~ all. What has been done is that in 
certain cases now the officers arc the 
aame instead of different officers. For 
the purpose of the Ministry concern-
ed, what has ro be decided by them-
selves, the officer works with them 
and does not report to the Finance 
Ministry. But, for the preparation of 
the Budget, when things have to be 
iCrutinised, he serves both the pur-
poses so that two officers are not re-
quired. The independence which the 
Ministries enjoy is to the extent to 
which it was given. That is, tor all 
lIChernes which have been previously 
scrutinised and the Finance has agreed 
and have been included in the Budget, 
they have full freedom. It Woes not 
come back to Finance at all. Where 
there has not been a preliminary e&ti-
mate properly done, they haVe got to 
come back again when the estimates 
are finally made. Otherwise, there 
is no necessity of coming to the 
Finance Ministry. 

8hr! 8. M. Banerjee: I want to 
know whe~her this administrative re-
form would also mean minimising if 
not eliminating red tapism in adminis-
tration and if so, what positive steps 
are being taken to eliminate that? 

8bri Jawaharlal Nehru: The whole 
method of work study is to avoid red 
taPe and unnecessary gestures, move-
ments, etc. That is the whole pur-
pose of it. Wherever it has been ap-
plied, it has resulted in considerable 
retrenchment and saving in time and 
expenditure. 

Sbri Barish Chandra Mathur: May 
I know if the hon. Prime Minister is 
aware that the severest critics of the 
administrative machinery are the gov_ 
ernment servants themselves? May 
I know if this factor has been brought 
to notice and has been probed into, 
and if any attempt has been made to 
have an inter se adjustment between 
the various classes of officers? 

Shri Jawaharlal Nehru: It is 
natural they should be the critics be-
cause they know most about it, and in 
this work study business, all these 
faeters are considered. 

Shri Barish Chandra Mathur: May 
know whether you are aware of the 

criticism and the nature of their cri-
ticism about the administrative mach-
inery and about the lack of adjust-
ment between the various types of 
officers working, and if it has receiv-
ed your attention and the action that 
has been taken in this matter? 

Sbri Jawaharlal Nehru: How can I 
say? I am aware of some type of cri-
ticism; may be there are some other 
types of which I am not aware, but 
an attempt should be made to find 
what the criticism is especially from 
those who themselves work there. 

12 hrs. 

SHORT NOTICE QUESTION 

Pay COmmittee for Armed Forces 
+ r Shri Feroze Gandhi: 

I Shri Ram Krishan Gupta: 
I Shri Nek Ram Negi: 
I Sardar Iqbal Singh: 
I 8hri A. M. Tariq: 

S. N. Q. J Shri D. C. Sharma: 
NO.1. I Shri T. C. N. Menon: 

I Shri Bem Raj: 
I Dr, Ram Subhag Singh: 
i Shri Birendra Bahadur 
I Singhji: 
l Shri Aurobindo Ghosal: 

Will the Minister of Defenee be 
pleased to state: 

(a) whether the Raghuramaiah 
Committee appointed to consider 
the application of the Jagannatha Das 
Commission's recommendations to the 
personnel of flhe Armed F~rces has 
made its recommendations to Gov-
ernment; and 

(b) whether, and if so, what de-
cisions Governmen! have taken on 
those recommendations? 

Tbe MInister of Defence (Shri 
Krishna Menon): (a) Yes, Sir. 

(b) A statement is laid on the Tablf' 
of the Lok Sabha. [See Appendix I. 
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annexure No. 25.] I would like to 
ad:! that in the statemen~, the ex· 
pre3sion "combatants" in Para 2, items 
(ii) & (v) includes combatant per-
80nnel of the Army, Navy and Air 
Force also below officer rank. 

Secondly, so far as emoluments re-
ferred to in the statement are con-
cerned, they cover the basic pay, 
dearness allowance, city compensatory 
allowance and bad climate allowance. 

The statement does not cover any 
other emoluments now being received 
by the defence services below officer 
rank which will continue to be admis-
sible subject to the rules which 
obtam. 

Shri Feroze Galldhi: According to 
item (ii) of the statement, the basic 
pay drawn by the combatant trained 
infantry soldier is Rs. 30 per month, 
and in the revised scale the basic pay 
remains the same and the dearness 
allowance has been increased. May 
I know whe'her this dearness allow-
ance is going to be integrated with 
the basic pay as in the case of the 
Qther employees? 

Shrl Krishna Menon: Yes, Sir. 

Shri Feroze Galldhi: May I know 
whether the new dearness allowance 
of Rs. 6 will also be integrated? 

Shri Krishna Menon: That will not 
be integrated. 

Shri Feroze Gandhi: May I know 
What considerations the Raghuramaiah 
Committee had before it to fix these 
salaries in this manner, and is it 
possible for us to ha\ 2 a cop:, of the 
Raghuramaiah Committee's Report? 

Shri Krishna Menon: So far as this 
Committee is concerned, there are 
some ma'ters on which Government 
have not yet come to a decision. In 
that sense, the Committee's Report 
is still pending, and it is not possible 
now to say whet,her that Report can 
be laid on the Table or not. 

Shri Feroze Gandhi: That part of 
the Report on which Government 
have taken decisions may be laid. 

Mr. Speaker: The Minister is still 
on his legs. He has not finished hi! 
reply. 

Shri Krislma Menon: In reply to 
the request which came just now, W£> 
cannot separate the Report like that. 
It will not take very long time, it is a 
matter of calculations of various kinds. 

The question is asked !how these 
scales were reached. This Rs. 30 is a 
calculation of what the pay of a 
soldier would be after he has had 
three years of training. Then he be-
comes a skilled workman, and this i! 
what would apply to him on the 
analogy of the civil servant under 
the Jagannadha Das Commission. To 
that is added the dearness allowance. 
Formerly half was given to him, now 
two-thirds will be given, the princi-
ple being that the Jagannadha DB! 
Commission has said that a family 
may be taken as three units and the 
soldier alone gets a unit's rations. 
The other people must be provided 
for. Therefore, instead of getting 
Rs. 52'50, which is what he is getting 
now, lite would get Rs. 66. 

Shri S. M. Banerjee: I want to know 
when these recommendations are to 
be implemented, whether they will be 
implemented with effect from Lhe 
same date as the Pay Commission'~ 
recommendations? 

Shri KrisIma MeDOn: That is in tho, 
~tatement. 

Dr. Ram. Sabhag Singh: May 
know whether at the time of con-
lidering the Jagannadha Das Com-
mission's recommendations, th£> 
Raghuramaiah Committee had in mind 
the conditions of officers and men 
who will now be asked tl> work in 
difficuU and hazardous areas; if not, 
whether that fact will be cons;derecl 
de novo and their pay and deames~ 
allowance finalised? 

Shrl Krishna Menon: In the normal 
arrangements in the army, there is a 
distinction made regarding the allow-
ances of soldiers and officers in what 
are called Forward Areas, but they 
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are special circumstances which do 
not pertain to civilians in the 
Jagannadha Das Commission's Report. 
That would not be rellected in this 
repQrt, because the purpose of this 
Committee is to apply in real terms 
the e6Sential content of the report 
pertaining to the civilians. 

Dr. Bam Subhag SlD&"h: I have not 
had a reply to the latter part of my 
question. 

Shri Aurobindo Ghosal: A report 
has appeared in the Bombay press 
a portion of the Committee's Report 
la not being implemented because of 
the opposition of the Finance Ministry. 
J. that trueT 

Shri Krishna MeDon: Government is 
~ne, it has only one mind. 

Dr. Ram Subhag Singh: My point 
was that at the time the Pay Com-
mission's recommendations were be-
ing considered by the Ra~uramaiah 
Committee, the conditions which 
obtain today in difficult and hazardous 
areas were not there, and the Com-
mittee, therefore, naturally could 
not review the pay and dearness 
~l1owance to be given to the officers 
and men who will now be required to 
work in these areas. May I know 
whether any fresh consideration will 
be made by the Government regard-
ing the pay and dearness allowance of 
these persons? 

Shri KrIshna Menon: I said at till! 
LE'ginning that even in the normal 
rules of the army, there are certain 
favoured allowances in regard to 
troops that move forward or take on 
special duties and so on. That is 
nonna!, but the question whether in 
the special conditions anything should 
be done in regard to certain other 
people is not covered by the Pay 
Cllmmission or this Committee. It is 
an entirely sepRrate matter. That 
htu! to be dealt with. if at aU, se-
paratei;y. 

Rhri Bem RaJ: In the border an'as 
the Punjab and other police get J 00 
per cent. compensatory allowance. Will 

the army people posted there also get 
the same allowancp? 

Sbri Krishna Menon: Not under 
these recommendatkns. That is a se-
p&rate matter, The Commi3sion was 
appointed to deal with changes :hat 
have come abC'ut on account of 
changes in the economic and social 
conditions. And the diJIerent way in 
which remuneration is paid to the 
army required diJIerent calrulation. In 
(.ther words, it may be said alTJIlst 
that this departmental Committee ilad 
to work on a technical ba~ir mor" or 
lESS to apply the real content to army 
c(.nditions. These are special con-
ditions, whether they are border areas 
c.r anything else, and that has to be 
specially considered, if the Govern~ 
ment thinks it should be c:ousidereci 
It ia • separate mat.ter. 

Shri Blrendra Bahadur SIDPJi:' 
!Oince the offict'rs and the army per-
sonnel have to do multifarious duties;< 
Is there any proposal to give tht'Dli 
any separation allowance or educaUCD 
.. J:owance? 

Shri KrisIma MeRon: That is a 
larger question. That was not conver-
.;d by this CommL .... ioD. 

~brI BraJ Raj Singh: Wbat will be 
the monetary E'ff~ of these recom-
mendations on the Exchequer? How 
!'mob more. will we have to spend on 
the services? 

'Ibri Krislms Mean: As I said. tile 
1If.&temenl does not cover the en'i", 
ct.snge !D the remunerations. While 
we cannot give an accurate estimat., 
.h~ effect on the Excheqe:-, as r~ 
lkctt'd by the Pepcrt, would be BE. 8 
to Rs. 9 crores. Governme"lt JOe! fla5 
went at the pre..tnt moment to put 
;lown a definitE' ;;gure. rt will be 
'"etween Rs. 8 and 9 crores. That it 
in respect of the increase on paper. 

SlIri Bam Krisltan GlIpia: Fn"IJD 
tbe statement I lind that '.he ot-:':er 
recommendations of the Raghuramaiah' 
Committee are beh'lI examined b7 
Government. May I know by what 
lllne a IInal decision will be ta~ 
! egardillJl them, and also the prohal.1e 
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jr.te by which the decisions already 
taken wiil be enforced? 

!!Ihri Krishna Menon: As was stated 
!)efore, most of it has been dealt 
,.ith. What remains is in re~ard to 
c"rtain levels of officers. That re-
qUIres cODSlderation _in detail. It 
will not take very long. That is all 
t:_at 1 can say. 1 cannot give you !.he 
,"a~e, bu~ it will not take very long. 
I: will be when the Pariiament is 
~itting. 

Shri S. M. Banerjee: In regard to 
the dearness allowance portion, noth-
i'ng has been mentioned as to whether 
this : aearness allowance will be link-
ed wiJi the cost of living index. May 
t know whether if Government pro-
pose to revise the present dearneas 
allowance of the civilian employees on 
the basis of the Pay Commission's Re-
port, the dearness allowance in res-
Pect· of the Army People will also be 
I1Cvised and linked with the cost of 
living? 

. Shri Krishna Menon: That is a 
general ques:ion covered by the 
Finance Minister's statement yester-
day.-

'. Shri S. M. Banerjee: It is not clear. 

Shri Tangamani: May 1 know the 
special reasons which have led Gov-
ernment to g;ve only two-thirds of the 
city compen"atory allowance to these 

. employees instead of the full amount 
that is being paid to the others~ 

'. Shri Krishna Menon: It is the SP-"c 
teason that applied to two-thirds in 
the other case, because there are cer-
tain special allowances given to ser-
vice personnel in the way of rent 
facilities and things of that character. 
All this is taken into account, and it 
is assumed that this two_third is a fair 
estUnate of what will be the real re-
turns which are equal for both the 
~viIiaIlll ad the others. That is an 
Improvement on the pres~nt half. 

WRITTEN ANSWERS TO 
QUESTIONS 

Fo1Uldry Forge Plant, Ranch! 

·135. Shri Warior: v:m the Minister 
of Commerce and Industry be pleased 
to state: 

(a) whether experts and technicians 
for .he Foundry Forge Plant, Ranch!, 
who are to be craine:! in Czechos-
lovakia, have been selected; 

(b) if so, from which States theae 
selectees have come; and 

(c) when will they be proceeding 
to Czechoslovakia? 

The Minister of Industry (Shri 
Manubhai Shah): (a) to (c). The first 
batch is expected to leave for 
Czechosk ... 3k> in July, 1961 and 
therefore the experts and technicians 
will be selected in due course. 

Nangal Fertilizers and Chemicals Ltd. 

r Shri D. C. Sharma: 
·131.~ Shrl Rami Reddy: 

L Shri Daljit Singh: 

Will the Minister of Commerce aIld 
Industry be pleased to refer to the 
reply given to Starred Question 
N J. 113 on tbe 12th February, 19SO 
and s'a e the up-ta-date progress 
rna ~e in the setting up of the Ferti-
liZers Factory Plant at Nangal~ 

The Deputy I\linister of Commerce 
and Industry (Shri Satish Chandra): 
A statement is laid on the Table of the 
Sabha. [See Appendix I, annexure No. 
26]. 

Oftice of the Regional Provident Fand 
CODlJDJssioner, Kerala 

.138 .r Shri A. K. GopallUl: 
'\" Shri KUDhan: 

Will the Minister of Labour and 
Employment be pleased t.o state: 

(a) whether the Government of 
India have reot'!ived a memorandum 




